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22-S-1990.

Applicants through Ms, Madhu Bala»

counsel. , ,

The learned counsel for the applic?

seeks to withdraw the application, at this

stage, as- the matter has yet to be represent

by the applicants to the Department;

in view of the above, the applicat
f

is dismissed as withdrawn,' with , . liberty to

the applicants to file a fresh application,

due- courss, in accordance with law. .
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(I .K. Ra^otraf^^^^^
, Membefc (A)

(T.S, oberoi)
Member (J)
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